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Alrl~u1taral Uol,erslly for Hlma~bal 
Pradesh 

755. SHRI HEM RAJ : Will the 
Minister of FOOD AND AGRICULTURE 
be pleued to state : 

(a) whether it is a fact that the Punjab 
Agricultural University is being divided into 
three parts and separate Universities are 
going to be reorganised at Ludhiana for 
Punjab and at Hissar for Haryana ; 

(b) whether the Palampur campus of the 
Punjab Univer>ity in Himachal Pradesh is 
1I0ing to be revised to the status of an 
Agricultural University for Himachal 
Pradesh; and 

(c) if not. the reasons therefor 7 
THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO·OPERATION (SHRI ANNASAHIB 
SHIN DE) : la) It is )'ro)'osed to dis-
solve the existing Punjab Agricultural 
Univenity and hove two Agricultural Univer-
sities in its place for the present. 

(b) The C.ommittee set up by the 
Government of India to consider the 
question of division of the existing Punjab 
Agricultural University has given its recom-
mendations in favour of having separate 
Agricultural Universities for Haryana, Punjab 
and Himachal Pradesh. The recommenda· 
tion was not for rai,ing the Palampur 
campus to the status of an Agricultural 
University, but for starling an Agricultural 
University with the eXISting Palampur 
campus 8S well 8S the Agricultural College 
of Solan affiliated to the Punjab University 
as the nucleus for new Agricultural Univer-
sity. The Government of Himachal Pradesh 
is considering this proposal. They have not 
yet decided whether they should have an 
Aaricultural University or a multi faculty 
University with stronll emphasis on allricul-
ture. Until the Himachal Pradesh makes 
aeparate arrangements, it has been recom-
mended that the Palampur campus will 
remain a constituent unit of the new Punjab 
",ricultural University with headquarter. at 
Ludhiana, 

(c) Does not arillC. 

Recommendation, Rqardlug Lnoar 
Polley by National Commission on 

Labour 

SRIn S. K. TAPUllIAH: 
Will the Minister of LABOUR AND 

REHABILITATION be pleased to state : 
(a) whether GoYWnment have aareed to 

some of the recommend9tions made by tho 
National Commission on Labour to live 
new look to the Labour Polley ; and 

Ib) if so, what are those and if not, tho 
reasons therefor? 

THE MINISTER OF STATB IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) and (b). 
The Recommendations of the Commission 
are undor cosideratlon In consultation with 
the interest. concerned. 
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